
NOTICE 

 Hon'ble Supreme Court while dealing with a Petition for Special Leave to 

Appeal (C) No.7546 of 2026 vide order dated 13.05.2026 passed the following 

order in connection with Dividend Distribution Tax (DDT): 

 “Having regard to the fact that similar issue may have 
arisen before other High Courts also, we deem it appropriate to 
direct that the Registry of this Court shall circulate this order to 
all the High Courts.  The Registry of the each High Court shall 
publish this order in the cause list of the High Court informing 
the parties about the matter being considered by us. Such 
exercise may be completed within a period of three weeks from 
today. 
 If any intervention application needs to be made before 
us, the same may be made by 15.07.2026.  
 List on 12.08.2026. 

 In the mean time, the High Courts may consider staying 
the further proceedings of any matter involving similar issues. “ 

 Therefore, all the concerned / Stakeholders are hereby informed to take 

note of the order of the Hon'ble Supreme Court dated 13.05.2026 in a Petition for 

Special Leave to Appeal (C) No.7546 of 2026 annexed herewith and act 

accordingly.  

 In so far as similar matters/issues pending before the Hon'ble Court 

concerned, the proceedings of such matters would get stayed. 

//By order// 

Registrar (Judicial) 












